
From,

Atul Srivastava, HJS
Joint Registrar (Judicial) (Services),
High Court of Judicature 
at Allahabad

To,

The Director,
Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomati Nagar,
Lucknow

No.  518  /Admin. (Services)/2018        Dated: Allahabad: August  20, 2018

Subject:  Regarding      Special   Training   Programmes   for   District   &   Sessions
Judges/ Sr. ADJs    at JTRI, UP, Lucknow.

Sir,

With   reference   to   your   letter   No.  Trg.DJ118/JTRI18   1945   dated

16.08.2018 on the above subject,  I am directed to say that the Hon'ble Court has

been pleased to approve the schedule of Special Training Programme for District &

Sessions Judges/ Sr. ADJs at Judicial Training & Research Institute, U.P., Lucknow

as indicated below:

S.N. Group Duration Participants

1 A 10.09.2018 to 14.09.2018 As mentioned in List “A”

2 B 24.09.2018 to 28.09.2018 As mentioned in List “B”

I am further to say that the Court has also been pleased to nominate the

officers  mentioned in enclosed Lists  A and B {except  Sri   Indrish Kumar,  ADJ,

Firozabad and Sri Ram Achal Yadav, ADJ, Moradabad (at S.N. 6 & 7 in List 'A'),

Sri   Surendra   Kumar   SinghI,   Judicial   Member,   Commercial   Tax   Tribunal,

Ghaziabad (at S.No. 38 in List 'B') } for aforesaid Special Training Programme for

District & Sessions Judges/ Sr. ADJs on the dates mentioned against their names

at JTRI, U.P., Lucknow.

I am, therefore, to request you to take necessary steps accordingly. 

Enclosure: As above           Yours faithfully, 

       Sd/

                              Joint Registrar (Judicial) (Services)

No. 518 (i)/Admin. (Services)/2018 dated: August 20, 2018
 Copy forwarded for information and necessary action to :

1. The Principal Secretary (Judicial) & L.R., Govt. of U.P., Lucknow. 
2. All   the  District  &  Sessions   Judges,  Subordinate   to  High  Court  of   Judicature  at

Allahabad.
3. Sri Atul Kumar Gupta, Chairman, State Transport Appellate Tribunal, Lucknow,

Sri   Kuldeep   KumarII,   OSD,   Amethi,   Sri   Viqar   Ahmad   Ansari,   Chairman,
Commercial   Tax   Tribunal,   lucknow,   Smt.   Prem   Kala   Singh,   Member,
Administrative   Tribunal   UP   II   &   III,   Lucknow,   Sri   Pradeep   Kumar   Consul,
Chairman &   Member, Administrative Tribunal UP   III & I, Lucknow, Sri Dinesh
Kumar  SinghII,  Principal  Secretary  (J)  & L.R,  Govt.  of  U.P,   Lucknow and Sri
Mahtab Ahmad, Judicial Member, Commercial Tax Tribunal, G.B.Nagar.

4. The Private Secretary to Hon'ble Mr. Justice Vikram Nath with the request to kindly
place the aforesaid information before His Lordship.

5. The O.S.D. (Judicial) (Computer), High Court, Allahabad.  
       Sd/

                                          Assistant Registrar (Services)






